IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.
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Date

26.11.2024

(Se
BLAPL-
97377/2 |26.11.20 Order Dtd. at
024 24 2279/20 N. SAHOO 2024-11-22 No-
)
(Se
WP (C) -
97378/2 [26.11.20 Order Dtd. at
024 24 27934/2 |[RABI SAMAL 2024-11-22 No-
024
)
_ (Se
97380/2 26.11.20 2823320 G D Order Dtd. CONTEM |at
024 24 > MALLICK 2024-11-22 pT No-
6)
WRIT (Se
WP (C) - BRANCH |at
32281/2 32‘11‘20 12096/2 |P K NAYAK gggjfogfﬁé (DIVIS |No-
005 10N 122
BENCH) |)
i CHIEF (se
97382/2 126.11.20 JUSTIC |Order Dtd. WRIT |at
024 24 §§24/20 R K BISOI E'S 2024-12-02 APPEAL |No-
COURT 5)
CONTC- CHIEF (Se
97383/2 |26.11.20 |0 " |TAPAN JUSTIC |Order Dtd. CONTEM |at
024 24 23 SWAIN E'S 2024-11-22 PT No-
COURT 7
— CHIEF (se
97384/2 (26.11.20 |0y 0 JUSTIC |Order Dtd. CONTEM |at
024 24 o E'S 2024-11-22 pT No-
COURT a)
CHIEF (Se
97385/2 |26.11.20 2222320 0K sEn JUSTIC |Order Dtd. at
024 24 o E'S 2024-11-22 No-
COURT 1)
CHIEF (Se
CONTC-
97386/2 126.11.20 JUSTIC |Order Dtd. at
024 24 §262/2O A K ROUL E'S 2024-11-22 No-
COURT 4)
CONTC- CHIEF (Se
97387/2 (26.11.20 |00 0 L ey Cimic [order Dtd. ©
024 24 s o 2024-11-22 o




| [cOURT 4)
B CONTC- COURT (Se
97388/2 [26.11.20 Order Dtd. CONTEM |at
11 |00 4 331/201 |B K PARDHIT No. 3 S ot 0 o e
7 OLD
1)
[ (Se
WP (C) - COURT
12 97390/2 |26.11.20 28509/2 |K. PARIDA NO. 3 Order Dtd. at
024 24 2024-11-25 No-
024 OLD
1)
B FAO- COURT mrsc. |(5©
13 |97391/2/126.11.20 1540502 |s.N SHARMA No. 3 |Order Dtd. APPEAL |20
024 24 2024-11-22 No-
0 OLD SEC. o)
- MACA- COURT mrsc. |(S€
14 32292/2 ;2’11’20 259/202 |J. DEHURY NO. 3 gggjil?fgi APPEAL EE_
0 OLD SEC. g}
- MACA- COURT mrsc. |(S€
15 32293/2 52‘11‘20 259/202 |P.K LENKA NO. 3 %‘;‘Zfl?fgi APPEAL ;E_
0 OLD SEC.
6)
- MACA- COURT MIsc. | (€
16 32295/2 ;2’11’20 258/202 |P.K LENKA NO. 3 gggjil?fgi APPEAL EE_
0 OLD SEC. g}
B MACA- COURT mrsc. |‘S¢
17 3;3196/2 52'11'20 258/202 |J. DEHURY NO. 3 %gjfl?fgi APPEAL ;E_
0 OLD SEC.
6)
- MACA- COURT mrsc. |(S€
18 32298/2 22'11'20 959/201 |P.K LENKA NO. 3 gggjilgfgi APPEAL ;2_
7 OLD SEC.
7)
B MACA- COURT mrsc. |‘S¢
1o [97399/2 126.11.20 [J "7 | |SARAT N 3 |order Dtd. appEaL 3
024 24 . SWATN oim 2024-11-21 anc 1;;;—
- MACA- COURT mrsc. |(S€
20 32200/2 ;2'11'20 335/201 |S.R OJHA NO. 3 gggjfl?fgi APPEAL 1?12—
7 OLD SEC.
9)
- MACA- COURT mrsc. |‘Se
oy (9740172 (26.11.20 7020 ALK v 3 [order Dtd. apemaL 2t
024 24 i MOHANTY oim 2024-11-21 EC ngu);—
- WP (C) - COURT wriT | °€
0p (97402/2126.11.20 |1 0075 5 |SARAT DASH No. 3 [Order Dtd. BRANCH 2T
024 24 2024-11-25 No-
021 OLD -2
6)
g' 97403/2 [26.11.20 wp(C)- |k. C. COURT |Order Dtd. (Se
024 24 28643/2 |SWAIN NO. 3 |2024-11-22 at
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136 [97417/2 [26.

024 OLD No-
6)
97404/2 26.11.20 "2 (C) - COURT | der Dtd WRIT ;ie
st 13446/2 |T.K NAYAK |C. NO. 3 : BRANCH
024 24 2024-11-25 No-
023 OLD -5
47)
_ (Se
97406/2 [26.11.20 ?gég;/z RANJTIT . ESURg Order Dtd. at
024 24 SAMAL : : 2024-11-22 No-
024 OLD
47)
(Se
WP (C) - COURT
97407/2 126.11.20 Order Dtd. at
05 o4 28515/2 |R. SAMAL |C. NO. 3 Soout i 0. e
024 OLD
47)
_ (Se
97408/2 [26.11.20 ggég;/z RANJTIT . ESURg Order Dtd. at
024 24 SAMAL : : 2024-11-22 No-
024 OLD
47)
WP (C) - COURT (Se
97409/2 26.11.20 |yo 00" [RANJIT . N 3 |order Dtd. at
024 24 SAMAL : : 2024-11-22 No-
024 OLD
47)
97410/2 |26.11.20 WP (C) - COURT |5 der Dtd WRIT ;ie
shte 9626/20 |T. BARIK |C. NO. 3 : BRANCH
024 24 2024-11-20 No-
13 OLD -1
1)
WP (C) - COURT (Se
97411/2 26.11.20 |jo, o [RANJIT . v 3 [order Dtd. at
024 24 SAMAL : . 2024-11-22 No-
024 OLD 5
WP (C) - COURT (Se
97412/2 126.11.20 28203/2 RANJIT c NO. 3 Order Dtd. at
024 24 e SAMAL oim 2024-11-22 $?—
WP (C) - COURT WRIT (Se
97413/2126.11.20 350065 |y R PATRA |C. No. 3 |Order Dtd. BRANCH |2°
024 24 2024-11-25 No-
023 OLD -2 7
_ (Se
97414/2 |26.11.20 ?gég;/z RANJTT . ESURg Order Dtd. at
024 24 SAMAL : : 2024-11-22 No-
024 OLD 7
WP (C) - COURT WRIT (Se
97415/2 126.11.20 16135/2 MANOJ c NO. 3 Order Dtd. BRANCH at
024 24 KUMAR PATT |~ : 2024-11-25 No-
024 OLD -2 5
MACA- COURT mrsc. |(S€
97416/2 26.11.20 |, 55 | R K . N 3 |order Dtd. apemaL 2t
024 24 MOHAPATRA |~ ° : 2024-11-22 No-
6 OLD SEC. |,
11.20 WP(C)- |A. K. \C.O0. |COURT |Order Dtd. |(se
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024 24 28745/2 |MOHANTY NO. 3 |2024-11-22 at
024 OLD No-
4)
WP (C) - COURT WRIT (Se
97418/2 126.11.20 9816/20 RASHMI NO. 3 Order Dtd. BRANCH at
024 24 KANTA SAHU . 2024-11-13 No-
22 OLD -1 2)
(Se
WP (C) - COURT
97419/2 (26.11.20 |00 0 b vonanTy N0 3 |order ptd. at
024 24 2024-11-25 No-
024 OLD
2)
WP (C) - COURT WRIT (Se
97420/2126.11.20 |, o1 30/5 |5 BEHERA No. 3 [Order Dtd. BRANCH |2*
024 24 2024-11-22 No-
024 OLD -6
35)
(Se
WP (C) - COURT
97421/2 126.11.20 Order Dtd. at
024 oa 25137/2 |[B. BEHERA NO. 3 | 1 os o-
024 OLD
35)
(Se
WP (C) - COURT
97422/2 126.11.20 Order Dtd. at
024 e 27377/2 |A P SAHOO NO. 3 oot oL o
024 OLD
35)
WP (C) - (Se
97423/2 (26.11.20 |50, 0, [MANGULT COURT |Order Dtd. at
024 24 NATK NO. 20 |2025-01-30 No-
024
35)
(Se
WP (C) - WRIT
97424/2 |26.11.20 COURT |Order Dtd. at
024 e 14109/2 |G.N SETHT N6 20 20221195 BRANCH |° -
022 -3
12)
WP (C) - (Se
97425/2 (26.11.20 |5057)  |PANCHANAN COURT |Order Dtd. at
024 24 SAHOO NO. 20 |2024-11-25 No-
024
12)
S
97426/2 (26.11.20 ?gég;;z R SAMAL COURT |Order Dtd. ;te
024 24 . NO. 20 |2024-11-25 No-
024
12)
97427/2 26.11.20 ["E(C)- COURT |Order Dtd ;ie
024 24 28211/2 R.SAMAL NO. 20 |2024-11-22 No-
024
12)
WP (C) - (Se
97428/2 126.11.20 28840 /2 DR. COURT |Order Dtd. at
024 24 PURUSOTTAM NO. 20 |2024-11-25 No-
024
12)
97429/2 26.11.20 ["E(C)~ COURT |order Dtd ;ie
024 24 32213/2 R.SAMAL NO. 20 |2024-11-22 No-

12)
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56

57

58

59

60

61

(Se

97430/2 (26.11.20 ?gégi;z i?g;éRE COURT |order Dtd. at
024 24 024 SINGH NO. 20 2024-11-21 No-
12)
97431/2 [26.11.20 ["E{C)- COURT |Order Dtd ;ie
024 24 28513/2 R.SAMAL NO. 20 2024-11-22 No-
024
12)
WP(C)- |BRAJA wrrr | (5€
97432/2 126.11.20 COURT |Order Dtd. at
024 24 24920/2 KISHORE No. 20 12024-11-21 BRANCH |~
024 SINGH : -3
14)
97433/2 [26.11.20 ["E(C)- COURT |Order Dtd ;ie
024 24 29098/2||T.K JENA NO. 20 2024-11-25 No-
024
14)
S
97435/2 [26.11.20 ?gég;;z L ACHART COURT |order Dtd. ;te
024 24 : NO. 20 12024-11-22 No-
024
14)
(Se
WP (C) - WRIT
97436/2 126.11.20 COURT |Order Dtd. at
024 24 4038/20|R.K.SAHU NO. 20 2024-11-25 BRANCH |
16 -6
25)
CRLMP- |KALI (Se
97437/2 (26.11.20 COURT |Order Dtd. at
024 24 1558/20 |PRASAD NO. 20 2024-11-21 No-
24 MOHANTY :
25)
S
97438/2 (26.11.20 ?gégé;z G SUNDARA COURT |Order Dtd. ;te
024 24 : NO. 6 [2024-11-05 No-
024
25)
(Se
WP (C) - WRIT
97439/2 (26.11.20 COURT |Order Dtd. at
024 iy 4037/20 |R.K.SAHU Mo. & |po24-11-9s BRANCH |~
16 -6
25)
S
97440/2 26.11.20 ?gégé;z ¢ SUNDARA COURT |Order Dtd. ;te
024 24 : NO. 6 [2024-11-05 No-
024
25)
WP (C) - (Se
97441/2(26.11.20 |,oc .o, [B.R.SENPAT COURT |Order Dtd. at
024 24 T NO. 6 [2024-11-25 No-
024
25)
97442/2 |26.11.20 "E(C)~ COURT |Order Dtd ;ie
024 24 25300/2 |G. SUNDARA NO. 6 [2024-11-05 No-
024
25)
WP (C) - (Se
97443/2 126.11.20 COURT |Order Dtd.
024 24 32200/2 G. SUNDARA NO. 6 |2024-11-05 ;z_




| 25)
WP (C) - (Se
62 [97444/2 26.11.20 |70~ |B.R.SENAPA | COURT |Order Dtd. at
024 24 TI : NO. 6 |2024-11-25 No-
024
25)
T s
o5 |97445/2 26.11.20 ?géi%;2 b samoo o COURT |Order Dtd. ;te
024 24 : : NO. 6 |2024-11-25 No-
024
25)
97446/2 26.11.20 ["E(C)- COURT |Order Dtd ;ie
64 |00 ) 25300/2 |G. SUNDARA|C. o e loogai1os e
024
25)
97449/2 |26.11.20 ["ELC)~ COURT |order Dtd ;ie
65 |14 > 25300/2 |G. SUNDARA|C. o6 |209ai11o0s e
024
25)
- WP (C) - (Se
56 [97450/2 26.11.20 |70 =07 |6.D.MALLIC | COURT |Order Dtd. at
024 24 : NO. 6 |2024-11-25 No-
024
25)
- WP (C) - (Se
57 97452/2[26.11.20 |70 =0 IDILLIP . COURT |order Dtd. at
024 24 SAMAL : NO. 6 |2024-11-22 No-
024
25)
- WP (C) - |MANOJ (Se
97454/2 26.11.20 COURT |Order Dtd. at
68 1924 24 27781/2 |KUMAR €0 No. 6 |2024-11-22 No-
024 MOHANTY )
25)
- WP (C) - (Se
6o |97456/2[26.11.20 |70 [PRAVAT CH. | COURT |Order Dtd. at
024 24 BEHERA : NO. 6 |2024-12-09 No-
024
25)
- WP (C) - (Se
70 |97458/2(26.11.20 )0 0" IANIL KUMAR | COURT |Order Dtd. at
024 24 DAS : NO. 6 |2024-11-22 No-
024
25)
- WP (C) - (Se
51 |97467/2(26.11.20 ()2 0L [PRASANITT | COURT |Order Dtd. at
024 24 BEHERA : NO. 6 |2024-11-21 No-
024
25)
- WP (C) - (Se
75 |97468/2(26.11.20 ) )" INIRANIAN | COURT |Order Dtd. at
024 24 SAHOO : NO. 6 |2024-11-21 No-
024
25)
- WP (C) - |PRASANNA (Se
73 97470/2 126.11.20 25913/2 |[KUMAR c COURT |Order Dtd. at
024 24 e T NO. 6 |2024-11-21 No-
25)
_ [97477/2[26.11.20 |ARBP- CHIEF |Order Dtd. (Se
74 1024 24 79/2024 |F-L-MISHRA C. JUSTIC |2024-11-20 JeCe
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85

186 [97496/2 [26.

E'S No-
COURT 1)
CHIEF (Se
CMAPL-
97478/2 126.11.20 JUSTIC |Order Dtd. at
024 iy 586/202 S.R.BARIK |C. os 2024-11-22 M.J.C. |
COURT 2)
CHIEF (Se
97482/2 26.11.20 |"F(C)~ |SUSHANT JUSTIC |Order Dtd. at
27809/2 KUMAR C.
024 24 024 SAHOO E'S 2024-11-21 No-
COURT 2)
WRIT
WP (C) - BRANCH ;ie
97483/2|26.11.20 133412 R-K- c COURT |Order Dtd. (DIVIS |~
024 24 023 MAHABHOT : NO. 2 [2024-11-22 ION 114
BENCH- ||
2)
(Se
97485/2 (26.11.20 ?gégg;z RAMESH CH. |, COURT |Order Dtd. ZE_
024 24 024 ROUT NO. 2 [2024-11-21 114
)
(Se
97486/2 [26.11.20 "E(C)~ DILLIP COURT |Order Dtd. at
024 24 28568/2 [KUMAR €0 lNo. 2 |2024-11-22 No-
024 SAHOO : 114
)
(Se
WP (C) - WRIT
97487/2 |26.11.20 COURT |Order Dtd. at
024 y 5371/20 MR.D.R.ROY [C. Mo 2 |2024-11-2% BRANCH | -
13 -6
25)
WP (C)- |[DILLIP (Se
97488/2 (26.11.20 28586/2 [KUMBR c COURT |Order Dtd. at
024 24 024 SAHOO NO. 2 [2024-11-22 No-
25)
WP (C)- |SUSANT (Se
97490/2 |126.11.20 COURT |Order Dtd. at
024 24 28673/2 |KUMAR C- NO. 2 [2024-11-22 No-
024 NAYAK :
25)
WP (C) - (Se
97491/2 (26.11.20 28618, BINOD c COURT |Order Dtd. at
024 24 KUMAR DAS |- NO. 2 [2024-11-22 No-
024
25)
WP (C) - wriT | (o€
97494/2 126.11.20 9265/20 S.K.ACHARY c COURT |Order Dtd. BRANCH at
024 24 A : NO. 2 [2024-11-20 No-
23 -2
34)
WP (C) - |BRAJA (Se
97495/2 26.11.20 | oncc o [ranies c COURT |Order Dtd. at
024 24 024 SINGH NO. 2 12024-11-22 No-
34)
11.20 |WP(C)- |SURESH \C.O0. |COURT |Order Dtd. |(se
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94

95

96

97

98

024 24 28753/2 |[KUMAR NO. 10 |2024-12-13 at
024 CHOUDHURY No-
34)
WP (C) - (Se
97497/2 (26.11.20 |00 [BHOJARAJ COURT |Order Dtd. at
024 24 SETH NO. 10 |2024-11-22 No-
024
34)
WP (C) - (Se
97498/2 |26.11.20 |,00.>  [BIKRAM COURT |Order Dtd. at
024 24 BEHERA NO. 10 [2024-11-22 No-
024
34)
WP (C)- |NANDA (Se
97499/2 126.11.20 28915/2 |KISHORE COURT |Order Dtd. at
024 24 NO. 10 |2024-11-22 No-
024 ROUT
34)
WP (C) - |NANDA (Se
97500/2 (26.11.20 28933/2 |KISHORE COURT |Order Dtd. at
024 24 NO. 10 |2024-11-22 No-
024 ROUT
34)
WP (C) - (Se
97501/2 (26.11.20 50505, [BINOD COURT |Order Dtd. at
024 24 KUMAR DAS NO. 10 |2024-11-22 No-
024
34)
_ (Se
97502/2 |26.11.20 g?&???zo P. K. COURT |Order Dtd. at
024 24 MISHRA NO. 10 |2024-11-07 No-
24
34)
CRLMC- (Se
97507/2 (26.11.20 |5, <27 |PRASANTA COURT |Order Dtd. at
024 24 KUMAR DAS NO. 10 |2024-11-21 No-
24
34)
(Se
CRLMC-
97508/2 [26.11.20 COURT |Order Dtd. at
024 24 4227/20 D. BISWAL NO. 10 |2024-11-21 No-
24
34)
(Se
CRLMC-
97510/2 (26.11.20 COURT |Order Dtd. at
024 24 4042/20 MD. MOKIM NO. 10 |2024-11-20 No-
24
34)
CRLA- COURT (Se
97514/2 (26.11.20 |] " |[PRAMOD N o |order Dtd. at
024 24 KUMAR JENA . 2024-11-20 No-
24 OLD
34)
CRLMC- COURT (Se
97515/2 126.11.20 4326/20 |T7. R. DAS NO. 2 Order Dtd. at
024 24 - R . 2024-11-21 No-
24 OLD
34)
CRLMC- |PABITRA COURT (Se
97516/2 26.11.20 Order Dtd. at
024 24 4320/20 |KUMAR NO. 2 |0 o4 11-21 No-
24 MOHANTY OLD

34)




(Se

97517/2 (26.11.20 Z?ig;;o JAYANTI ;gURg Order Dtd. at
024 24 DAS . 2024-11-21 No-
24 OLD
34)
CRLMC- |BIBHUTT COURT (Se
97519/2 [26.11.20 Order Dtd. at
024 24 4182/20 |RANJAN NO. 2 | o4 11-21 No-
24 SENAPATT OLD S1)
CRLMC- COURT (Se
97521/2 126.11.20 4199/20 JADUNATH NO. 2 Order Dtd. at
024 24 PRADHAN . 2024-11-21 No-
24 OLD
34)
WP (C)- |SARAT COURT (Se
97525/2 126.11.20 Order Dtd. at
024 24 26913/2 KUMAR NO. 2 | o4 11-11 No—
024 PRADHAN OLD ©
34)
WP (C)- |SARAT COURT (Se
97527/2 126.11.20 Order Dtd. at
024 24 26653/2 |KUMAR NO. 2 1h024-11-04 No-
024 PRADHAN OLD S4)
WP (C)- |SARAT COURT (Se
97528/2 126.11.20 Order Dtd. at
022 e 26649/2 |[KUMAR No. 2 |t oa o
024 PRADHAN OLD
34)
WP (C) - COURT WRIT (Se
97529/2 |26.11.20 [13000" 0 |5 poupea No. o |order Dtd. eancH |3t
024 24 2024-11-21 No-
024 OLD -8
43)
WP (C) - |SARAT COURT (Se
97531/2 126.11.20 Order Dtd. at
091 4 26619/2 |[KUMAR NO. 2 Sttt o-
024 PRADHAN OLD 45)
WP (C) - COURT WRIT (Se
97533/2 |26.11.20 3002700 | prowar N o |order Dtd. eancH |3t
024 24 2024-11-21 No-
24 OLD -8
42)
WP (C) - COURT wriT | (o€
97535/2 126.11.20 3885/20 |PK MOHANTY NO. 2 Order Dtd. BRANCH at
024 24 2024-11-21 No-
24 OLD -8
42)
WP (C) - (Se
97536/2 |26.11.20 | 0ooc ) [R. K. COURT |Order Dtd. at
024 24 BARIK NO. 2 |2024-11-22 No-
024
42)
_ (Se
97538/2 26.11.20 ggégazo S. R. COURT |Order Dtd. -
024 24 o PATTNATIK NO. 2 2024-11-22 No-
2)
FAO- MISC. |(se
97540/2 126.11.20 COURT |Order Dtd.
024 24 202/202 S HUSSAIN NO. 2 |2024-11-21 2ggEAL ;2_




__;| | 5)
BLAPL- |PARTHA (Se
11 97541/2 |26.11.20 050" |0 COURT |0rder Dtd. BAlL-p At
2 1024 24 NO. 2 [2024-11-25 No-
024 DAS
10)
N WP (C)- |PRITAM (Se
11 |197542/2 126.11.20 COURT |Order Dtd. at
3 |024 24 23202/2 |KUMAR NO. 2 [2024-11-21 No-
024 MOHANTY . ©
10)
___ (Se
BLAPL-
11 |97543/2126.11.20 COURT |Order Dtd. at
4 024 24 9776/20 |S C BISWAL NO. 2 |2024-11-25 No-
24
10)
[ (Se
BLAPL-
11 (97544/2 (26.11.20 COURT |0Order Dtd. at
= |92 iy 9843/20 |S C BISWAL 5o, 5 |p024-11-9% BRIL-2 |° -
24
12)
[ (Se
BLAPL-
11 (97545/2 26.11.20 COURT |0rder Dtd. at
6 |024 24 9823/20 |8 C BISWAL NO. 2 |2024-11-25 No-
24
12)
___ (Se
BLAPL-
11 (97546/2 26.11.20 COURT |0Order Dtd. at
7 |o24 24 9977/20|[S C BISWAL NO. 2 [2024-11-25 No-
24
12)
N WP (C) - (Se
11 97547/2[26.11.20 |, oo M. K. COURT |0rder Dtd. at
8 |024 24 MOHANTY NO. 2 [2024-11-22 No-
024
12)
___ (Se
ABLAPL-
11 (97548/2 [26.11.20 COURT |0Order Dtd. at
9 024 24 12862/2 B B ROUT NO. 2 |2024-11-25 BAIL=2 |-
024
10)
12 |97549/2 |26.11.20 "E(C)~ COURT |0Order Dtd ;ie
0 |o24 24 29006/2 |D. SAMAL NO. 2 [2024-11-22 No-
024
10)
___ (Se
ABLAPL-
12 (97550/2 [26.11.20 COURT |0Order Dtd. at
1 |o24 24 12862/2 B B ROUT NO. 2 [2024-11-25 BAIL=2 |-
024
10)
N WP (C) - (Se
12 {97551/2 [26.11.20 |, 20 |G C COURT |0rder Dtd. at
2 1024 24 SWATIN NO. 2 [2024-11-22 No-
024
10)
[ (Se
CRLMC-
12 |197552/2126.11.20 COURT |Order Dtd. at
3 |024 24 3235/20 |A. NANDA NO. 2 [2024-11-21 No-
24
10)
12 [97553/2 [26.11.20 WP (C)- - COURT |oOrder Dtd. (se
4 |024 24 28347/2 °° ° NO. 6 [2024-12-16 at




024 No-
10)
N WP (C) - (Se
12 |197554/2 126.11.20 26068/2 B. K. c COURT |Order Dtd. at
5 |024 24 STNGH : NO. 6 |2024-11-14 No-
024
10)
N WP (C) - (Se
12 |97555/2 |26.11.20 |joco0”, |G, K. . COURT |Order Dtd. at
6 |024 24 SUNDARAY : NO. 6 |2024-11-14 No-
024
10)
12 |97556/2 |26.11.20 NE(C)- COURT |Order Dtd ;ie
7 024 24 27665/2 |T. BARIK |C.O. |0 "o 0004 12-16 No-
024
10)
N WP (C) - (Se
12 (97557/2 |26.11.20 |,- o7 " |6.D.MALLIC |, COURT |Order Dtd. at
8 |024 24 K : NO. 5 |2024-11-14 No-
024
10)
N WP (C) - (Se
12 |97558/2 |26.11.20 |jooc” |G D. . COURT |Order Dtd. at
9 |024 24 MALLICK : NO. 5 |2024-11-14 No-
024
10)
N WP (C) - (Se
13 /97559/2 126.11.20 27841/2 G. D. c COURT |Order Dtd. at
0 |024 24 MATLICK : NO. 5 |2024-11-14 No-
024
10)
N WP (C) - (Se
13 |97560/2 |26.11.20 |jo0-0 " |G. D. . COURT |Order Dtd. at
1 024 24 MALLICK ) NO. 5 2024-11-14 No-
024
10)
N WP (C) - (Se
13 |97561/2 26.11.20 |,og 2" [C. R. . COURT |Order Dtd. at
2 024 24 NAYAK : NO. 5 [2024-11-14 No-
024
10)
[ (Se
13 197562/2 |126.11.20 22‘22320 M. DAS c COURT |Order Dtd. at
3 |024 24 : : NO. 5 |2024-11-25 No-
24
10)
13 [97563/2 |26.11.20 ["E(C)~ COURT |Order Dtd ;ie
4 |024 24 27699/2 |C. RANA C- NO. 5 [2024-11-14 No-
024
10)
[ (Se
BLAPL-
13 197564/2 126.11.20 COURT |Order Dtd. at
5 (024 24 2506/20 |S.MOHANTY |C.O. |0 "5 |)0o4_11-25 No-
24
10)
N BLAPL- (Se
13 (97565/2 |26.11.20 COURT |Order Dtd. at
6 |024 24 7561/20 |A.K.PAUL |C. NO. 5 |2024-11-25 No-
24
10)
13 [97566/2 [26.11.20 [WP(C)- |A. K. DAS [C.O. [COURT |Order Dtd. [(se




1024

24 28534/2 NO. 5 [2024-11-22 at
024 No-
10)
S
97567/2 [26.11.20 ?gégé;z . COURT |Order Dtd. ;te
024 24 T NO. 6 |2024-12-16 No-
024
10)
(Se
BLAPL-
97568/2 (26.11.20 COURT |Order Dtd. at
024 24 10511/2 |N.SAHOO NO. 6 |2024-11-25 BATL-2 | _
024
12)
(Se
97569/2 [26.11.20 ?5352/2 o bas COURT |Order Dtd. at
024 24 : NO. 6 |2024-11-25 No-
024
12)
S
97570/2 26.11.20 ?gég;;z A K. DAS COURT |Order Dtd. ;te
024 24 T NO. 6 |2024-11-22 No-
024
12)
97571/2 |26.11.20 ["E{C)~ COURT |Order Dtd ;ie
024 24 28100/2|a. K. DAS NO. 6 |2024-11-22 No-
024
12)
BLAPI,— (Se
97572/2 (26.11.20 11097,2 R-K.MALLIC COURT |Order Dtd. at
024 24 K NO. 6 |2024-11-25 No-
024
12)
Se
97573/2 (26.11.20 ?gég;;2 s pAsH COURT |Order Dtd. ;t
024 24 : NO. 6 |2025-04-16 No-
024
12)
(Se
BLAPIL-
97574/2 26.11.20 COURT |Order Dtd. at
024 24 11109/2 |S.MOHANTY NO. 6 |2024-11-25 No-
024
12)
S
97575/2 (26.11.20 ?g;g;;z 5. ROUT COURT |Order Dtd. ;te
024 24 : NO. 6 |2024-11-22 No-
024
12)
(Se
97576/2 (26.11.20 Zg?fSZO s ¢ pas COURT |Order Dtd. at
024 24 : NO. 15 12025-01-10 No-
24
12)
BLAPT— (Se
97577/2 126.11.20 11101/2 S.P.SAMANT COURT |Order Dtd. at
024 24 A NO. 15 |2024-11-25 No-
024
12)
CRLMC- crIMIN |'5€
97578/2 (26.11.20 353820 M- R COURT |Order Dtd. AL at
024 24 oy BARIK NO. 15 |2024-12-18 Misc No-

6)




(Se

97579/2 26.11.20 ?ggég?; I COURT |order Dtd. at
024 24 B NO. 15 |2024-11-25 No-
024
6)
(Se
CRLMC-
97580/2 |26.11.20 COURT |Order Dtd. at
024 24 3838/20||L.. MOHANTY NO. 15 [2024-11-22 No-
24
6)
WP (C) - (Se
97582/2 126.11.20 27919/2 G. D. COURT |Order Dtd. at
024 24 MALLICK NO. 15 |2024-11-14 No-
024
6)
ABLAPL- (Se
97583/2 26.11.20 |10 " |S. K. MOHANT COURT |Order Dtd. at
024 24 Y NO. 15 [2024-11-25 No-
024
6)
WP (C) - (5e
97584/2 [26.11.20 ;- 00 . C. COURT |Order Dtd. at
024 24 SINHA NO. 6 |2024-12-11 No-
024
6)
ABLAPI,- COURT (Se
97585/2 126.11.20 8396/20 |M.MOHANTY NO. 2 Order Dtd. at
024 24 : . 9999-12-31 No-
24 OLD
6)
ABLAPIL- COURT (Se
97587/2 (26.11.20 [[\oye L oo v 5 |order Dtd. at
024 24 : : 9999-12-31 No-
024 OLD
6)
s
97588/2 [26.11.20 ?Ség;;z o % oms COURT |order Dtd. ;te
024 24 - B NO. 6 |2024-12-03 No-
024
6)
ABLAPL- COURT (Se
97589/2 [26.11.20 Order Dtd. at
12945/2 |S.K.BISWAL NO. 2
024 24 9999-12-31 No-
024 OLD
6)
_ (Se
97590/2 [26.11.20 ?gég;/z s mour ESURg Order Dtd. at
024 24 o4 oim 2024-11-22 No-
6)
ABLAPIL- COURT (Se
97591/2 (26.11.20 |00 0| o ro. o |order Dtd. at
024 24 054 oim 9999-12-31 No-
6)
ABLAPIL- COURT (Se
97592/2 (26.11.20 |\ D e No. 5 |order Dtd. at
024 24 054 oim 9999-12-31 No-
6)
ABLAPL- COURT (Se
32293/2 22'11'20 12889/2 [B.N.SAHU NO. 2 Sggjfl?fgé BATL-1 |at
024 OLD No-




| 14)
ABLAPIL- COURT (Se
16 (97594/2 |26.11.20 Order Dtd. at
Al o 4 12879/2 |B.K.SWAIN NO. 2 [geoet o5t BATL-2 °°_
024 OLD
7)
N ABLAPIL- COURT (Se
16 |97595/2 (26.11.20 12876/2 |S.K.DASH NO. 2 Order Dtd. at
4 |024 24 054 onm 2024-11-25 No-
7)
N ABLAPIL- COURT (Se
16 |97596/2 |26.11.20 12863/2 |D.P.DAS NO. 2 Order Dtd. at
5 |024 24 074 oip 2024-11-25 No-
7)
N ABLAPIL- COURT (Se
16 |97597/2 126.11.20 12858/2 |B.K.NANDA NO. 2 Order Dtd. at
6 (024 24 B . 2024-11-25 No-
024 OLD
7)
N ABLAPIL- COURT (Se
16 |97598/2 26.11.20 [0 0 | oo v 5 |order Dtd. at
7 lo2a 24 : : 2024-11-25 No-
024 OLD
7)
N ABLAPL- COURT (Se
16 |197599/2 126.11.20 12849/2 |N.PANDA NO. 2 Order Dtd. at
8 (024 24 . . 2024-11-25 No-
024 OLD
7)
N ABLAPIL- COURT (Se
16 (97600/2 26.11.20 [ 0 | oo v 5 |order Dtd. at
9 024 24 : : 2024-11-25 No-
024 OLD
7)
N ABLAPI- COURT (Se
17 |97601/2 [26.11.20 [, > |S.P. SAMANT vo. o |order Dtd. at
0 024 24 054 A oim 2024-11-25 No-
7)
N ABLAPIL- COURT (Se
17 |97602/2 26.11.20 [oo ol o N 5 |order Dtd. at
1 024 24 : : 9999-12-31 No-
24 OLD
7)
N ABLAPI- COURT (Se
17 |97603/2 26.11.20 ool o vo. o |order Dtd. at
2 |024 24 : : 9999-12-31 No-
24 OLD
7)
N ABLAPIL- COURT (Se
17 [97604/2 |26.11.20 Order Dtd. at
s loss o4 8330/20 |A.MOHANTY No. 2 ot ok BATL-2 °°_
24 OLD
12)
N ABLAPIL- COURT (Se
17 197606/2 126.11.20 8186/20 B.N.SATAPA NO. 2 Order Dtd. at
4 |024 24 THY : 2024-11-25 No-
24 OLD
12)
17 [97607/2[26.11.20 |[ABLAPL- COURT |Order Dtd. . l(se
5 (024 24 6867/20 |'1-R-BARIK NO. 2 [9999-12-31 BAIL-1 | ¢




24 OLD No-
2)
ABLAPIL- COURT (Se
97608/2 |26.11.20 Order Dtd. at
054 4 6867/20 |R.K.BISOT NO. 2 |geoet TS BATL-1 [°°
24 OLD
2)
(Se
97610/2(26.11.20 MATA- | . ;gURg Order Dtd. FIRST |at
024 24 53/2009 : 2024-11-04 APPEAL |No-
OLD
3)
WPCRL- COURT (Se
97611/2 |26.11.20 Order Dtd. at
054 o4 123/202 |B TRIPATHY No. 2 etk e
4 OLD
3)
WRIT
(Se
BRANCH
WP (C) - COURT at
97612/2 [26.11.20 |13 oo | oo vo. o |order Dtd. (DIVIS -
024 24 024 oip 2024-11-25 TON oo
BENCH- |,
1)
(Se
WP (C) - at
97613/2 26.11.20 COURT |Order Dtd.
29204/2 |PK SWAIN No-
024 24 oa NO. 1 |2024-12-16 oo
)
(Se
WP (C) - at
97614/2 [26.11.20 COURT |Order Dtd.
26965/2 |AK JATI No-
024 24 094 NO. 1 |2024-12-16 oo
)
WRIT
WP (C) - BRANCH ;ie
97615/2 |26.11.20 COURT |Order Dtd. (DIVIS
024 24 ég§64/2 SP SAHOO NO. 1 [2024-11-25 TON Tig
BENCH- |,
3)
(Se
ABLAPL- at
97616/2 |26.11.20 COURT |Order Dtd.
12884/2 |S.K.BEHERA No-
024 24 054 NO. 1 |2024-11-25 09
)
(Se
WP (C) - at
97617/2 26.11.20 COURT |Order Dtd.
26718/2 M NAYAK No-
024 24 oa NO. 1 |2025-01-06 g
)
ABLAPL- (Se
97618/2 |26.11.20 |20 7 IA.K.MOHANT COURT |Order Dtd. arp_1 2
024 24 Y NO. 1 |2024-11-22 No-
024
2)
97619/2 [26.11.20 [ABLAPL- COURT |Order Dtd. (Se
024 24 113202 |J -BEHERA NO. 2 |2024-10-30 at




024 No-
2)
___ (Se
18 197620/2 [26.11.20 igﬁﬁfio P COURT |order Dtd. at
7 1024 24 : NO. 2 |2024-05-17 No-
24
2)
- } (Se
18 |97621/2 |26.11.20 iggif;o . SAMAL COURT |Order Dtd. at
8 024 24 : NO. 2 |2024-05-17 No-
24
2)
___ ) (Se
18 197622/2 [26.11.20 ?3?2520 T xam COURT |order Dtd. at
9 024 24 - NO. 2 |2024-05-14 No-
24
2)
___ (Se
BLAPL-
19 197623/2 |26.11.20 COURT |Order Dtd. at
0 |024 24 7691/20 R.K. SAHU NO. 2 |2024-11-22 BAIL=2 Iyo-
24
7)
N ABLAPL- (Se
19 197624/2 [26.11.20 1,00 |P. K. MOHANT COURT |Order Dtd. at
1 024 24 Y NO. 2 |2024-11-25 No-
024
)
___ B (Se
19 197625/2 |26.11.20 ??2@532 I COURT |Order Dtd. at
2 024 24 R NO. 2 |2024-11-25 No-
024
7)
[ _ (Se
19 197626/2 [26.11.20 ?2;?532 I COURT |order Dtd. at
3 1024 24 B NO. 2 |2024-11-25 No-
024
)
N ABLAPI- COURT (Se
19 (97627/2 (26.11.20 | , =" " [B.C.PRADHA vo. 5 |order Dtd. at
4 024 24 054 N oim 9999-12-31 No-
7)
N ABLAPL- COURT (Se
19 |97628/2 [26.11.20 [[oooc D ro. o |order Dtd. aarr_q1 |2t
5 1024 24 9999-12-31 No-
024 OLD
6)
N BLAPL- COURT (Se
19 197629/2 26.11.20 |70 " |3. R. No. 5 |order Dtd. at
6 024 24 NAYAK : 2024-11-26 No-
024 OLD
6)
N WP (C) - COURT wriT | °®
19 |97631/2(26.11.20 14255/2 | K DAS NO. 2 Order Dtd. BRANCH at
7 1024 24 2024-11-22 No-
023 OLD -5
23)
N WP (C) - COURT wriT | °®
19 197632/2 26.11.20 | ] -1  MIHIR vo. 5 |order Dtd. arancy 3T
8 024 24 KANTA RATH : 2024-11-22 No-
023 OLD -5
23)
19 [97633/2[26.11.20 [WP(C)- [P K LENKA [C.O. [COURT |Order Dtd. WRIT | (Se




1024

24 21818/2 NO. 2 |2024-11-19 BRANCH |at
023 OLD -2 No-
50)
WP (C) - COURT WRIT (Se
97634/2 126.11.20 21821/2 |P K LENKA NO. 2 Order Dtd. BRANCH at
024 24 2024-11-19 No-
023 OLD -2
50)
(Se
COURT
97635/2 [26.11.20 ARBP- Order Dtd. at
024 24 38/2024 F K JENA NO. 2 1o 024-11-20 M. J-C e
OLD
1)
(Se
COURT
97636/2 |26.11.20 |ARBP- Order Dtd. at
024 24 19/2024 K N SAHOO NO. 2 1024-11-20 M- J-C o
OLD
1)
BLAPL- COURT (Se
97638/2 26.11.20 [0 DEBI No. 5 |order Dtd. antr_s 2
024 24 PRASAD DAS : 2024-11-22 No-
24 OLD
11)
ABLAPIL- COURT (Se
97640/2 (26.11.20 | o0 |SUVENDU v 5 |order Dtd. at
024 24 BARIK . 2024-11-25 No-
024 OLD
11)
ABLAPI,- COURT (Se
97641/2 26.11.20 |00 7 IDILIP KU N, 5 |order Dtd. at
024 24 SAHOO : 2024-11-25 No-
024 OLD
11)
BLAPT,— COURT (Se
97645/2 26.11.20 |20 " |JADUNATH N 5 |order Dtd. aTL_s |2
024 24 PRADHAN : 2024-11-22 No-
24 OLD
9)
WP (C) - |PRASANTA COURT (Se
97647/2 [26.11.20 Order Dtd. at
021 o 29089/2 |KUMAR No. 2 et ok e
024 MOHANTY OLD o)
WP (C) - |PRASANTA COURT (Se
97648/2 (26.11.20 Order Dtd. at
021 o4 24658/2 |KUMAR NO. 2 |yt oL e
024 MOHANTY OLD o)
97651/2 26.11.20 ["E(C)~ COURT |0rder Dtd ;ie
024 24 29226/2 |P.R SWAIN NO. 12 |2024-11-25 No-
024
9)
Order Dtd. (Se
WP (C) - 2024-11- WRIT
8;252/2 22'11'20 7190/20 |S K SWAIN ESURTZ 22Judgement  |BRANCH ;E_
18 : Dtd. 2024-11- |-7 5)
22,
WP (C) - WRIT | (Se
97653/2 126.11.20 COURT |Order Dtd.
024 24 Zé86/20 S K SWAIN NO. 12 |2024-11-22 ?SANCH ;2_




] | | | 5
(Se
WP (C) - WRIT
21 (97654/2 [26.11.20 COURT |Order Dtd. at
2 024 24 7191/20 1S K SWAIN NO. 12 |2024-11-22 BRANCH |-
18 -7
5)
N WP (C) - WRIT (Se
21 |97655/2 26.11.20 COURT |Order Dtd. at
3 024 24 7192/20 |S K SWAIN NO. 12 |2024-11-22 BRANCH |\
18 -7
5)
[ (se
cMP- WRIT
21 |97656/2 |26.11.20 COURT |Order Dtd. at
4 024 24 1184/20 |K N SAHOO NO. 12 [2024-11-25 BRANCH |-
22 -2
34)
[ (Se
WP (C) - WRIT
21 (97657/2 [26.11.20 COURT |Order Dtd. at
5 1024 24 35728/2||S P SRHOO NO. 22 |2025-01-10 BRANCH | _
022 -5
47)
[ (Se
WP (C) - WRIT
21 (97658/2 [26.11.20 COURT |Order Dtd. at
pall F o4 27647/2 |P.K.MISHRA o, 22 120241120 BRANCH |7 -
019 -6
24)
[ (se
WP (C) - WRIT
21 (97659/2 [26.11.20 COURT |Order Dtd. at
7 024 24 20518/2|R.K.SRHU NO. 22 |2024-11-21 BRANCH |\ o_
017 -1
3)
[ (se
WP (C) - WRIT
21 (97660/2 [26.11.20 COURT |Order Dtd. at
8 024 24 20512/2 R.K.SAHU NO. 22 |2024-11-21 BRANCH |-
017 -1
3)
[ (Se
WP (C) - WRIT
21 (97661/2 [26.11.20 COURT |Order Dtd. at
9 024 24 20020/2|R.K.SAHU NO. 22 |2024-11-21 BRANCH |\ _
017 -7
15)
WP (C) - (Se
22 97662/2 126.11.20 |yo 2t o | oo COURT |Order Dtd. at
0 024 24 : NO. 22 |2024-11-25 No-
024
15)
[ (Se
WP (C) - WRIT
22 97663/2 [26.11.20 COURT |Order Dtd. at
1 024 24 11481/2 A.K.PANDA NO. 22 |2024-11-25 BRANCH | _
023 5
7)
[ (se
WP (C) - WRIT
22 197664/2 26.11.20 COURT |Order Dtd. t
> loa S 6586/20 |A.K.PANDA vo. 22 lp02a11-95 BRANCH |°°_
22 -2
7)
N ABLAPL- |SUDHANSU (Se
22 197665/2 26.11.20 COURT |Order Dtd. at
3 024 24 11095/2 |PRASAD NO. 12 |2024-11-20 No-
024 MOHAPATRA : 7
22 [97666/2 [26.11.20 WP (C)- o K. DANDA COURT |oOrder Dtd. WRIT (se
4 024 24 6587/20 [ NO. 12 |2024-11-25 BRANCH |at




22 -2 No-
7)
- (Se
BLAPL-
22 197667/2 26.11.20 COURT |Order Dtd. at
5 024 24 1039/20 1. SAMAL  (C.0. |0n" 15 15024-11-25 No-
24
7)
T (Se
WP (C) - WRIT
22 197668/2 [26.11.20 COURT |Order Dtd. at
6 [024 24 18114/215.DAS c. NO. 12 |2024-11-25 BRANCH o
023 -5
23)
- (Se
BLAPL-
22 197669/2 126.11.20 2170/20 GYANAMAYA C COURT Order Dtd. at
7 024 24 SAHOO : NO. 12 |2024-11-25 No-
24
23)
N WP (C) - WRIT (Se
22 |97670/2(26.11.20 |1 o) |A.K.MOHANT | COURT |Order Dtd. arancy 2t
8 (024 24 y : NO. 12 |2024-11-25 No-
022 -6
25)
N FAO- mrsc. |(5©
22 197671/2 [26.11.20 COURT |Order Dtd. © at
5 losa 2 802/201 [B.K.SWAIN [C.0. |- " 000" 0700 APPEAL |° -
9 SEC.
5)
___ (Se
BLAPL-
23 197672/2 [26.11.20 COURT |order Dtd. at
0 |024 24 10126/2 B.B ROUT  (C.0. |05 " 15 15004-11-25 No-
024
5)
[ (Se
ABLAPL-
23 197674/2 [26.11.20 COURT |Order Dtd. at
1 |024 24 12850/2 |R.R NAYAK C. NO. 12 |2024-11-25 No-
024
5)
N ABLAPI- (Se
23 197675/2 [26.11.20 || oo R.C . COURT |Order Dtd. at
2 1024 24 05 MAHARANA : NO. 12 |2024-11-25 No-
5)
o _ (Se
23 197677/2 [26.11.20 ??g?g?z B.N . COURT |Order Dtd. at
3 024 24 054 MOHAPATRA | NO. 12 |2024-11-25 No-
5)
___ ) (Se
23 [97678/2 (26.11.20 ??g?g?Z B.N . COURT |order Dtd. at
4 024 24 05 MOHAPATRA |~ NO. 12 |2024-11-25 No-
5)
L -
23 197679/2 [26.11.20 ?géii;z Rk RoUT I COURT |Order Dtd. ;te
5 1024 24 : : NO. 20 [2024-11-25 No-
024
5)
T (Se
WP (C) - WRIT
23 197680/2 [26.11.20 COURT |Order Dtd. at
¢ lo2a 24 14270/2 |B.K.SWAIN |[C. NO. 20 12024-11-21 BRANCH |~
024 -5
32)
23 [97681/2 [26.11.20 |wp(C)- |[R.SAMAL  [c.0. [COURT [order Dtd. WRIT | (Se




1024

24 4476/20 NO. 20 |2024-11-22 BRANCH |at
17 -8 No-
43)
(Se
WP (C) - WRIT
97682/2 126.11.20 COURT |Order Dtd. at
024 24 17555/2 IR. SAMAL NO. 20 |2024-11-22 BRANCH o
013 -6
26)
RSA- (Se
97683/2(26.11.20 369/201 |T.BAG COURT |Judgement Dtd. |SECOND |at
024 24 4 : NO. 20 |2024-11-22 APPEAL |No-
3)
(Se
ABLAPL-
97684/2 126.11.20 COURT |Order Dtd. at
024 04 5948/20 |[R.K.SAHOO NO. 12 12023-10-19 BATL-1 |0
23
1)
(Se
WP (C) - WRIT
97685/2 126.11.20 COURT |Order Dtd. at
024 24 711/201 |R. SAMAL NO. 12 |2024-11-22 BRANCH 15o-
8 -6
36)
97686/2 |26.11.20 ["E(C)- COURT |Order Dtd ;ie
024 24 29262/2 R. SAMAL NO. 10 |2024-12-12 No-
024
36)
(Se
ABLAPL-
97687/2 126.11.20 COURT |Order Dtd. at
024 24 11953/2 \J. BEHERA NO. 12 |2023-10-18 BAIL=L Io-
023
3)
(Se
ABLAPL-
97688/2 126.11.20 COURT |Order Dtd. at
024 24 9852/20 |A.K. .RAY NO. 12 |2023-11-01 BAIL=2 |-
23
10)
(Se
BLAPL-
97690/2 |126.11.20 COURT |Order Dtd. at
024 24 11105/2 |C.R.NAYAK No. 12 |2024-03-07 BAIL-1 |
023
2)
CRIMIN |(Se
CRLREV-
97691/2 |126.11.20 COURT |Order Dtd. AL at
024 24 236/202 PK MOHANTY NO. 1 [2024-12-04 REVISI |No-
ON 5)
(Se
BLAPL-
97692/2 126.11.20 COURT |Order Dtd. at
024 54 9336/20 R.K.NAYAK No. 1 |2024-11-21 BAIL-1 |
22
5)
CRIMIN |(Se
97693/2 126.11.20 Z?gsggl NC SINHA COURT |Order Dtd. AL at
024 24 . NO. 5 |2025-01-08 REVISI |No-
ON 5)
CRLMC- crIMIN |'5€
97694/2 |126.11.20 2578/20 |S. SUNDARAY COURT |Order Dtd. AL at
024 24 o4 : NO. 5 1|2024-11-25 MISC No-

6)




(Se

97695/2 [26.11.20 g?%%o R MOHANTY COURT |order Dtd. ;iIMIN at
024 24 NO. 5 |2024-11-25 No-
24 MISC
6)
CRLMC- crimIn | (°€
97697/2 126.11.20 1459/20 |HK PATRA COURT |Order Dtd. AL at
024 24 NO. 5 |2024-11-25 No-
24 MISC
3)
CRLMC- crimIn | (°€
97698/2 126.11.20 2626/20 |n.K.ROUL COURT |Order Dtd. AL at
024 24 B NO. 5 [2024-11-22 No-
24 MISC
5)
CRLMC- CRIMIN | °€
97699/2 (26.11.20 | L0 L COURT |Order Dtd. i at
024 24 B NO. 23 |2024-11-22 No-
20 MISC
1)
CRLMC- crimMIn | (€
97700/2 [26.11.20 P.K.MOHANT COURT at
024 24 1122/20 |, NO. 15 AL No-
24 . MISC
7)
(Se
WP (C) - WRIT
97701/2 26.11.20 COURT |Order Dtd. at
024 24 23335/2 . SIKDAR NO. 15 |5000-01-01 BRANCH 15—
022 -4
38)
CRLMC- crImMIN | (°€
97702/2 26.11.20 |0 | e COURT |Order Dtd. L at
024 24 : NO. 15 |2025-01-22 No-
24 MISC |
WP (C) - (Se
97703/2 26.11.20 |5,/ [BALARAM COURT |Order Dtd. at
024 24 STNGH NO. 15 |2024-11-22 No-
024
7)
WP (C) - (Se
97705/2 |26.11.20 |5co~1 ) |PRAMOD COURT |Order Dtd. at
024 24 04 KUMAR ROUT NO. 15 |2024-11-25 No-
7)
WP (C) - (Se
97706/2 26.11.20 |,o 0 K. C. COURT |Order Dtd. at
024 24 MAJHT NO. 15 |2024-11-25 No-
024
7)
WP (C) - (Se
97707/2 (26.11.20 |0 o0 M. K. COURT |Order Dtd. at
024 24 NAYAK NO. 15 |2024-11-25 No-
024
7)
(Se
97708/2 [26.11.20 ?Zgiggz S. K. COURT |Order Dtd. at
024 24 . NAYAK NO. 15 |2024-11-22 No-
7)
97709/2 [26.11.20 ?gégé;z K. C. COURT |Order Dtd. ;ie
024 24 0os PANDA NO. 15 |2024-11-25 e




[ | 7
WP (C) - (Se
26 [97710/2 |26.11.20 |, o0 o |T. K. COURT |0Order Dtd. at
3 024 24 NAYAK NO. 1 |2024-12-04 No-
024
7)
N WP (C) - (Se
26 (97711/2 26.11.20 279692 T. K. COURT |0Order Dtd. at
4 024 24 NAYAK NO. 1 |9999-12-31 No-
024
7)
N WP (C) - (Se
26 (97712/2 26.11.20 277402 T. K. COURT |Order Dtd. at
5 1024 24 NAYAK NO. 1 9999-12-31 No-
024
7)
26 197714/2 (26.11.20 WP (C) - COURT |Order Dtd ;ie
6 024 24 28809/2|R. K. SRHU NO. 1 |2024-11-22 No-
024
)
N WP (C) - (Se
26 [97715/2 |26.11.20 |, o0 ) M. R. COURT |0Order Dtd. at
7 024 24 SAHOO NO. 1 |2024-11-22 No-
024
)
— .
26 (97716/2 [26.11.20 ?géié;z O SAMAL COURT |0Order Dtd. ;te
8 024 24 : NO. 1 |2024-11-22 No-
024
7)
N WP (C) - (Se
26 [97717/2 26.11.20 |; ooo o B. M. COURT |0Order Dtd. at
9 024 24 SARANGI NO. 1 [2024-11-25 No-
024
)
N WP (C) - (Se
27 197718/2 (26.11.20 |, o020 [B. M. COURT |0Order Dtd. at
0 024 24 SARANGT NO. 1 |2024-11-25 No-
024
7)
N WP (C) - (Se
27 [97719/2 26.11.20 |, 0" [R. K. COURT |0Order Dtd. at
1 024 24 BARIK NO. 14 |2024-12-17 No-
024
)
N WP (C) - (Se
27 197720/2 26.11.20 |5 0. 0 |S. M. COURT |0Order Dtd. at
2 o024 24 STINGH NO. 14 |2024-11-25 No-
024
7)
N WP (C) - (Se
27 197721/2 |26.11.20 |, o, 0" IS, M. COURT |0rder Dtd. at
3 024 24 SINGH NO. 14 |2024-11-25 No-
024
7)
N WP (C) - (Se
27 197722/2 126.11.20 29091/2 K. C. COURT |Order Dtd. at
4 024 24 MAJHT NO. 14 |2024-11-25 No-
024
7)
27 (9772472 [26.11.20 WwP(Cc)- [k. C. COURT |oOrder Dtd. (se
5 1024 24 29095/2 MAJHT NO. 14 |2024-11-25 at




[ 024 No-
7)
WP (C) - (Se
27 197725/2 126.11.20 29096/2 K. C. c COURT |Order Dtd. at
6 |024 24 MAJHT : NO. 14 2024-11-25 No-
024
7)
WP (C) - (Se
27 97726/2 |26.11.20 |)gq,0 ), (K. C. . COURT |Order Dtd. at
7 lo24 24 MAJHT : NO. 14 |2024-11-25 No-
024
7)
27 19772772 26.11.20 ["E(C) - COURT |Order Dtd ;ie
8 |024 24 29220/2 D.SAMAL  |C.0- 5" 53 |2025-01-27 No-
024
7)
WP (C) - (Se
27 97728/2 (26.11.20 |ygqc0, (K. C. . COURT |Order Dtd. at
9 (024 24 MAJHT : NO. 23 |2024-11-25 No-
024
7)
N WP (C) - (Se
28 [97729/2 |26.11.20 |y 0" M. R. . COURT |Order Dtd. at
0 (024 24 SAHOO : NO. 23 |2024-11-22 No-
024
)
28 197730/2 26.11.20 ["E(C)~ COURT |Order Dtd ;ie
1 |024 24 28654/2 . MORANTY |C.0- |yo "10 |2024-12-17 No-
024
7)
[ (Se
28 (97731/2 [26.11.20 [ TRP(C) - COURT |Order Dtd. at
2 024 24 99/2024 [B-S SWAIN [C. NO. 12 |2024-11-25 M.J No-
6)
28 (97732/2126.11.20 We (C) - COURT |Order Dtd ;ie
3 |o24 24 28726/2 |A. MOHANTY |C. NO. 12 [2024-11-22 No-
024
6)
28 97733/2 26.11.20 |["E(C) - COURT |Order Dtd ;ie
4 |024 24 29060/2|B. K. DAS |(C. NO. 12 |2024-11-22 No-
024
6)
[ (Se
28 (97734/2 [26.11.20 [ TRP(C) - COURT |Order Dtd. at
5 1024 24 99/2024 M NAYAR — 1C.0-|yh " 195 12024-11-25 M- J-C e
6)
WP (C) - (Se
28 (97735/2 26.11.20 28676/2 B. K. c COURT |Order Dtd. at
6 |024 24 STNGH : NO. 12 |2024-11-25 No-
024
6)
N WP (C) - (Se
28 (97737/2 (26.11.20 |y 0,7, [B. K. . COURT |Order Dtd. at
7 lo24 24 STNGH : NO. 12 |2024-11-25 No-
024
6)
128 [97738/2[26.11.20 [WP(C)- [M.N lc.0. |cOURT WRIT  |(Se




1024

24 12344/2 [MOHANTY NO. 16 BRANCH |at
024 -8 No-
42)
WP (C) - (Se
97739/2 126.11.20 97342 /2 B. K. COURT |Order Dtd. at
024 24 MISHRA NO. 16 |2024-11-25 No-
024
42)
WP (C) - (Se
97740/2 (26.11.20 |,-0 0 B. K. COURT |Order Dtd. at
024 24 MISHRA NO. 16 |2024-11-25 No-
024
42)
Se
97741/2 [26.11.20 ?gég;;z I COURT |Order Dtd. ;t
024 24 : NO. 2 [9999-12-31 No-
024
42)
WP (C) - (Se
97742/2 26.11.20 |50 o K. C. COURT |Order Dtd. at
024 24 MAJHT NO. 2 |2024-11-25 No-
024
42)
97744/2 |26.11.20 ["ELC)~ COURT |Order Dtd gie
024 24 29262/2 |B. K. DAS NO. 10 |2024-12-12 No-
024
42)
s
97746/2 26.11.20 ?gégi;z o part COURT |order Dtd. ;te
024 24 : NO. 10 |2024-11-22 No-
024
42)
CRLA- CRIMIN | °€
97747/2 26.11.20 | 00 | M/S.T.K.MI COURT |Order Dtd. i at
024 24 X SHRA NO. 10 |2024-10-29 appEar NO-
10)
WP (C) - COURT WRIT (Se
97748/226.11.20 |50 [BISWABHUSA N 3 |order Dtd. manch 12
024 24 N MISHRA : 2025-02-07 No-
021 OLD -5
32)
MACA- COURT mrsc. |(S€
32249/2 22'11'20 360/201 |J DEHURY NO. 3 Ségiflfffé APPEAL ;2_
3 OLD SEC. |}
BLAPL- COURT (Se
97750/2 |26.11.20 |7 22""  |RAHUL N 3 |order Dtd. sarL_o AT
024 24 SETHI : 2024-11-25 No-
24 OLD
9)
ABLAPIL- COURT (Se
97751/2 126.11.20 12867/2 |TR DAS NO. 3 Order Dtd. BATL-1 at
024 24 2024-11-25 No-
024 OLD
4)
ABLAPI,- COURT (Se
97752/2 (26.11.20 |02 D L o paur N 3 |order Dtd. at
024 24 094 onm 2024-11-25 No-

4)




(Se

ABLAPL- COURT
97753/2126.11.20 12934/2 |P. BEURA NO. 3 Order Dtd. BATT,-1 at
024 24 2024-11-25 No-
024 OLD
4)
ABLAPIL- COURT (Se
97754/2 (26.11.20 |00 D Lo N, 3 |order Dtd. I
024 24 2024-11-25 No-
024 OLD
5)
ABLAPIL- COURT (Se
97756/2126.11.20 1) p969/2 |p. BEURA No. 3 |order Dtd. BATL-2 [2F
024 24 2024-11-19 No-
024 OLD
8)
(Se
ABLAPL- COURT
32257/2 ;2’11’20 12787/2 |P. BEURA NO. 3 BATL-1 ;E_
024 OLD
1)
(Se
ABLAPL- COURT
32258/2 32'11'20 12771/2 |P. BEURA NO. 3 ;E_
024 OLD
1)
ABLAPI,- COURT (Se
97759/2 126.11.20 12936/2 |D.K NATK NO. 3 Order Dtd. at
024 24 051 oip 2024-11-25 No-
1)
ABLAPIL- COURT (Se
97760/2 [26.11.20 Order Dtd. at
12871/2 |J. PRADHAN NO. 3
024 24 2024-11-25 No-
024 OLD
1)
ABLAPIL,- COURT (Se
97761/2 126.11.20 Order Dtd. at
12873/2 |J PRADHAN NO. 2
024 24 2024-11-25 No-
024 OLD
1)
ABLAPIL- COURT (Se
97762/2 26.11.20 Order Dtd. at
024 ” 9441/20 |J PRADHAN No. 2 oot Ut BAIL-2 |°°
24 OLD
11)
ABLAPI- COURT (Se
97763/2126.11.20 12941/2 [R.B MISHRA NO. 2 Order Dtd. at
024 24 : . 2024-11-25 No-
024 OLD
11)
WP (C) - COURT WRIT (Se
97764/2 26.11.20 19469/2 R.SAMAL NO. 2 Judgement Dtd. BRANCH at
024 24 2024-11-22 No-
013 OLD -6
36)
97767/2 |26.11.20 "E(C)~ COURT |Order Dtd ;ie
024 24 28975/2 |h. SUNDARAY NO. 10 |2024-12-16 No-
024
36)
97768/2 [26.11.20 ?2??3;0 B R COURT |Order Dtd. ;ie
024 24 o MOHANTY NO. 10 2024-11-26 e




| | 36)
ABLAPL- COURT (Se
31 (97769/2 |26.11.20 [[5057 " MAHESWAR |, |[""  |order Dtd. at
4 |o24 24 JENA 0. N9 2 h024-11-26 No-
024 OLD
36)
N ABLAPL- COURT (Se
31 /97770/2 126.11.20 12881/2 SK co. lNo. 2 Order Dtd. at
5 1024 24 KALIMUDDIN |~ °° : 9999-12-31 No-
024 OLD
36)
N WP (C) - wrrT | (5°
31 |97373/2|26.11.20 21780/2 KABITA GENER Judgement Dtd. BRANCH at
6 1024 24 PATRA AL 2024-03-28 No-
015 -
7)
N MACA- |BINAYAK MIsc. | (€
31 (97374/2 126.11.20 GENER Order Dtd. © lat
> losa e 986/201 |PRASAD . 0280027 APPEAL |°°_
0 MOHANTY SEC. |
N WP (C)- |JEEVAN wriT | (5©
31 197375/2126.11.20 GENER Order Dtd. at
8 024 24 23418/2 |JYOTT AL 2024-11-25 BRANCH |-
021 MOHANTY -1 ©
30)
N WP (C)- |PRASANTA (Se
31 97376/2 (26.11.20 |jopc0” [ GENER Order Dtd. at
9 024 24 o4 OATRI AL 2024-11-21 No-
30)
N WP (C) - wriT | °®
32 197379/2 126.11.20 15026/2 SANJIB GENER Judgement Dtd. BRANCH at
0 024 24 KUMAR RATH [AL 2024-04-10 No-
014 -2
)
N WP (C) - wrrr | (5e
32 197389/2126.11.20 2265/20 KABITA GENER Judgement Dtd. BRANCH at
1 024 24 PATRA AL 2024-11-20 No-
23 -2
34)
N WP (C) - wriT | °®
32 197394/2 126.11.20 180842 DEBENDRA GENER Order Dtd. BRANCH at
2 |024 24 BEHERA AL 2024-11-05 No-
022 -6
35)
N BLAPL- (5e
32 197397/2 |26.11.20 |/ Jqc , [KHUSBU GENER Order Dtd. at
3 1024 24 PANIGRAHI AL 2024-11-25 No-
024
35)
N ABLAPL- (Se
32 197405/2 126.11.20 12859/2 KHUSBU GENER Order Dtd. at
4 024 24 PANIGRAHI AL 2024-11-25 No-
024
35)
___ WRIT
WP (C) - BRANCH ;ie
32 [97475/2 |26.11.20 |}/ [MURALIDHAR |GENER Entire Briep | (PIVIS -
5 024 24 . BISWAL AL + + TON 102
BENCH- )
1)




133 [97649/2 [26.

(Se
32 [97489/2 [26.11.20 [J507  MURALIDHAR GENER tire Brict a2t
6 024 24 599 BISWAL AL oo
)
(Se
32 |97581/2 |26.11.20 |CRLMC |DILLIP GENER Order Dtd. at
7 lo24 24 4263/20 |KUMAR AL 2024-11-25 No-
24 NANDA 102
)
RSA- GOPAL (Se
32 197586/2 |26.11.20 197/200 |[KRUSHNA GENER Entire SECOND |at
8 024 24 AL Document APPEAL |No-
9 NANDA 6
WP (C) - |MANAS (Se
32 197605/2 126.11.20 28823/2 RANJAN GENER Order Dtd. at
9 |024 24 oa AHOO AL 2024-11-22 2?—
WP (C) - |MANAS (Se
33 197609/2 (26.11.20 28822/2 RANJAN GENER Order Dtd. at
0 (024 24 oa SAHOG AL 2024-11-22 2?—
BLAPL- |DILLIP (Se
33 197630/2(26.11.20 GENER Order Dtd. at
1 |024 24 11229/2 [KUMAR AL 2024-11-22 No-
024 NANDA 6
MACA- |[BINAYAK MIsc. | (€
33 197637/2126.11.20 GENER Order Dtd. - at
> loas e 865/200 |PRASAD . 0280027 APPEAL |°°_
9 MOHANTY SEC. |,
BLAPL- |DILLIP (Se
33 197639/2(26.11.20 GENER Order Dtd. at
3 |024 24 11231/2 [KUMAR AL 2024-11-22 No-
024 NANDA 5
WA- DWARTKA (Se
33 97642/2 (26.11.20 [;0 000 [oha o GENER Order Dtd. WRIT  |at
4 |024 24 . vonanty AL 2024-09-11 APPEAL 2?—
(Se
BLAPL-
33 197643/2126.11.20 11140/2 DEBIDUTTA |GENER Order Dtd. at
5 |024 24 MOHAPATRA |AL 2024-11-26 No-
024
3)
(Se
ABLAPIL-
33 197644/2 126.11.20 APARESH GENER , , at
6 024 04 12900/2 BHOT AL Entire Brief BAIL-1 No—
024
4)
MACA- [BINAYAK mrsc. |‘S©
33 197646/2 |26.11.20 GENER Order Dtd. . at
> loa o 865/200 |PRASAD N 0240027 APPEAL |°°_
9 MOHANTY SEC. |,
11.20 |CRLMC- |JEEVANJYOT |GENER | Order Dtd. |(se




< ‘

1024

24 3063/20 |T MOHANTY [AL 2024-11-26 at
24 No-
4)
WRIT
WP (C) - BRANCH ;ie
97650/2 (26.11.20 |5o 57 |DEBASIS GENER Judgement Dtd. |(DIVIS |2°_
024 24 3 TRIPATHY |AL 2024-10-28 TON o1
BENCH- )
1)
WPC (OAC (Se
97676/2 (26.11.20 |)- MANOJ GENER Order Dtd. OA at
024 24 1322/20 |[KUMAR RANA AL 2023-07-18 Branch [No-
16 1)
WPC (OAC (Se
97704/2 |26.11.20 |)- MANOJ GENER Order Dtd. oA at
024 24 2024/20 |[KUMAR RANA AL 2023-09-14 Branch No-
09 1)
WP (C) - wrrr | (Se
97713/2 (26.11.20 |3, o, |MANOJ GENER Order Dtd. eancH |3t
024 24 KUMAR RANA AL 2023-01-03 No-
022 -4
27)
WPC (OAC (Se
97723/2 |26.11.20 |)- MANOJ GENER Order Dtd. oA at
024 24 1275/20 [ KUMAR RANA AL 2022-09-22 Branch No-
15 1)
WP (C) - wrrr | (S€
97736/2 126.11.20 28525/2 MANOJ GENER Order Dtd. BRANCH at
024 24 KUMAR RANA AL 2023-02-09 No-
021 -8
43)
_ (Se
97743/2 [26.11.20 ?gégi/z MANOJ GENER Order Dtd. gEiECH at
024 24 KUMAR RANA AT 2022-11-22 No-
022 -3
14)
(Se
BLAPL-
97755/2 (26.11.20 |5 |PUSPANJALI GENER Order Dtd. N
024 24 SAHU AL 2024-11-22 No-
24
10)
CRLMC- crimMIn | (°€
32234/2 32'11'20 1905/20 |T R DAS iENER AL ;t_
22 MISC ©
4)
FA- (Se
97447/2 126.11.20 GENER PetitionEntire at
024 24 ;61/197 AMIYA AL Order, No-
4)
(Se
WP (C) -
97448/2 |26.11.20 GENER at
024 24 16069/2 |[K C SAMAL Al No-
015
4)
97451/2 (26.11.20 [WP(C)- GENER , WRIT (Se
024 24 6449/20 PMIYA AL Entire Order  |.p NcH lat




20 =7 No-
48)
(Se
WP (C) - WRIT
97453/2|26.11.20 GENER at
024 4 i25/202 B K PARDHI |’ ??ANCH No-
49)
(Se
WP (C) - WRIT
97455/2(26.11.20 |, 10000 | oo, [GENER BRANCH |2©
024 24 19 AL o No-
49)
(Se
WP (C) - WRIT
97457/2126.11.20 |0 0o o by nrowar,  [CENER BRANCH 2T
024 24 023 AL 4 No-
38)
WRIT  |(Se
WP (C) - BRANCH |at
32359/2 22.11.20 28052/2 [P K JENA EENER (DIVIS |No-
019 ION 102
BENCH) |)
(Se
WP (C) - WRIT
97460/2 26.11.20 | ;) 0 o GENER BRANCH |2©
024 24 021 AL -1 No-
31)
(Se
WP (C) - WRIT
97461/226.11.20 |00 o |5 prppra [CENER BRANCH 2T
024 24 024 AL s No-
32)
WRIT  |(Se
WP (C) - BRANCH |at
32362/2 32.11.20 32074/2 |[K C NAYAK iENER (DIVIS |No-
020 ION 116
BENCH) |)
(Se
WP (C) - WRIT
97463/226.11.20 |00 0" | o pany  |GENER BRANCH |2
024 24 016 AL A No-
14)
(Se
WP (C) - WRIT
97464/2126.11.20 159410/2 | R BARIK |CCNER BRANCH 2©
024 24 AL No-
019 2
9)
(Se
WP (C) -
97465/2(26.11.20 GENER at
024 24 4373/20 [KC PANDA | No-
07
9)
(Se
WP (C) - WRIT
97466/2(26.11.20 GENER at
054 2 361/202 D SAMAL | ?SANCH No-
18)
WP (C) - (Se
97469/2|26.11.20 4280/20 |p K MISHRA [SENER ot
024 24 03 AL No-




| | | 18)
_ (Se
36 (97471/2 26.11.20 ?ngggl S. K. GENER Ertire ord at
3 024 24 SWAIN AL phire brder No-
4
18)
[ (Se
WP (C) - WRIT
36 197472/2126.11.20 26827/2 |p K MISHRA GENER BRANCH at
4 |024 24 AL No-
019 -5
21)
[ B (Se
36 (9747372 [26.11.20 §§§§2/2 L K GENER at
5 |024 24 PRADHAN AL No-
024
21)
[ (Se
ABLAPL-
36 (97474/2 26.11.20 GENER at
e 004 o4 i;zo/zo G SAHOO  |;& BATL-2 [°-_
16)
N oJc- Order Dtd (Se
36 (97476/2 |26.11.20 'S¢ 1 |GAUTAM GENER 59810 at
7 lo2a 24 PANDA AL No-
998 15Annexure,
16)
[ (Se
36 (97479/2 [26.11.20 |sSA- o k. gEna GENER Order Dtd. SECOND |at
8 024 24 24/1994 |7 ° ©° AL 2024-06-21 APPEAL |[No-
3)
N RSA- (Se
36 [97480/2 [26.11.20 GENER SECOND |at
9 |024 24 §42/201 S B UDGATA APPEAL |[No-
3)
[ (Se
WP (C) - WRIT
37 197481/2 |26.11.20 |1, 050”0 |« panpa |CENER araNcH |3t
0 |024 24 AL No-
022 -2
8)
CRLMC- crImMIN | (°€
i7 32384/2 22'11'20 4496/20 |S C BISWAL EENER AL ;t_
23 MISC ©
4)
[ (Se
WP (C) -
37 197492/2 26.11.20 GENER at
> looa » 21000/2 [B K PATI |’ e
024
4)
[ ~ (Se
37 197493/2 |26.11.20 SR GENER CRIMIN | ¢
S o 186/200 |D DHAL L AL e
1 APPEAL
11)
N CRLMC- crimIn | (°€
37 197503/2 126.11.20 4424/20 R K GENER Al at
4 |024 24 i MOHANTY  |AL Lsc T?_
37 [97504/2 [26.11.20 WP (C)- s x GENER WRIT (se
5 |024 24 8855/20 AT BRANCH |at




23 -5 No-
22)
(Se
WP (C) - WRIT
97505/2 126.11.20 24357/2 K N SAHOO GENER BRANCH at
024 24 019 AT o No-
30)
JCRLA- CRIMIN | °€
32206/2 ;i'11'20 106/202 [N PANDA EENER AL ;E_
3 APPEAL
1)
oJc- (Se
97509/2 (26.11.20 2187/19 R K GENER at
024 24 MOHANTY  |AL No-
92
1)
_ (Se
97511/2 [26.11.20 g???zoz R K GENER FIRST |at
024 24 i MOHAPATRA |AL APPEAL |[No-
4)
(Se
WP (C) - WRIT
97512/2 (26.11.20 |12 /0" |1 1 cauoo [GENER manch 12
024 24 019 AL ) No-
45)
_ (Se
97513/2 26.11.20 ?2??202 A K GENER FIRST |at
024 24 . SARANGT AL APPEAL |[No-
1)
_ (Se
97518/2 |26.11.20 "fgég;/z J K GENER at
024 24 MOHANTY  |AL No-
011
1)
_ (Se
97520/2 |26.11.20 ?gigizo J K GENER gii;CH at
024 24 MOHANTY  |AL No-
23 -3
14)
(Se
WP (C) - WRIT
97522/226.11.20 |y o7 o | poon, |[GENER raNcH |3t
024 24 010 AL “e No-
32)
WRIT
WP (C) - BRANCH ;ie
97523/2 (26.11.20 |1200" | o wrshra CENER (DIVIS |2°_
024 24 053 AL TON 9
BENCH- |
3)
CRLMC- crimIn | (€
32224/2 22'11'20 1222/20 |B PANDA EENER AL ;t_
23 MISC ©
1)
CRLMC- CRIMIN |(Se
3;226/2 22'11'20 1223/20 |B PANDA EENER AL at
23 MISC  |[No-




[ | L
(Se
WP (C) —
38 (97530/2 [26.11.20 GENER at
s looa S 4712/20 'T BAG oL Too
11
1)
[ (se
WP (C) - WRIT
38 197532/2126.11.20 41538/2 |S MOHARANA GENER BRANCH at
9 024 24 AL No-
023 -3
14)
___ (Se
WP (C) — WRIT
39 197534/2 126.11.20 35807/2 |P K RATH GENER BRANCH at
0 024 24 AL No-
020 _g
39)
[ ~ (se
39 [97537/2 [26.11.20 ?ggégoz 4 RoUT GENER FIRST |at
1 024 24 5 AL APPEAL |No-
5)
[ (Se
CONTC-
39 (97539/2 26.11.20 GENER at
> lo2a S 4674/20 |G SAHOO oL o-
24
5)
__' Order Dtd. (se
ABLAPL-
39 (97673/2 (26.11.20 GENER 2023-04- at
3 (024 24 13260/2 |B.SINGH AL 06Petition,Ann BAIL-1 |y _
022
exure, 4)
N WP (C) - (Se
39 197689/2 (26.11.20 11176/2 |H.S.MISHRA GENER PetitionAnnexu at
4 024 24 AL re, No-
009
4)
N CRLMC- crimIn | (€
39 [97696/2 26.11.20 | o "7 |S.R.PATTNA GENER Order Dtd. L at
5 [024 24 S K AL 2024-11-22 wrsc  No-
6)
N oJc- (Se
39 97745/2 (26.11.20 o500 o R K GENER at
6 024 24 MAHABHOI |AL No-
99
6)
N oJc- (Se
39 197765/2126.11.20 GENER Order Dtd. at
7 lo24 24 4302/19 |J KAUR AL 1992-09-01 No-
89
6)
R cMP- (Se
39 [97766/2 26.11.20 | o " |GYANAMAYA |GENER Order Dtd. at
8 024 24 . SAHOO AL 2024-09-13 No-
6)

NIC




